Title: Introduction of the Jute Packaging Materials (Compulsory use in Packing Commodities) (Repeal) Bill, 2001 (Bill withdrawn)
15.41 hrs.

SHRI C.N. SINGH (MACHHLISHAHAR): | beg to move for leave to introduce a Bill to repeal the Jute Packaging Materials
(Compulsory Use in Packing Commodities) Act, 1987.

MR. CHAIRMAN: Before the Bill is introduced, | have to inform the hon. Members that Shri Basudeb Acharia has given a notice of his
intention to oppose the Bill.

Motion moved:

"That leave be granted to introduce a Bill to repeal the Jute Packaging Materials (Compulsory Use in Packing
Commodities) Act, 1987. "

SHRI BASU DEB ACHARIA (BANKURA): Sir, the Jute Packaging Materials (Compulsory Use in Packing
Commodities) Bill was passed by this House in 1987 to protect the jute industry of our country. Lakhs and lakhs of
jute workers as well as jute growers are involved in jute industry.

When we achieved Independence and Bengal was partitioned, jute industry remained with West Bengal whereas
the jute growing land remained with East Pakistan. The first Prime Minister of India, Pandit Jawaharlal Nehru
appealed to the people, particularly the farmers of West Bengal, to grow jute so that the jute mills of West Bengal
could be saved. The farmers of West Bengal took the challenge and started growing jute and we became self-
sufficient. The majority of the workers in the jute mills are either from your State, Mr. Chairman Sir, or from Orissa.

This Act was enacted to protect the jute industries to face the challenges of the plastic bags. The Act was enacted
but there is a lobby which is pressurising the Government -- the hon. Minister is here and he knows about it - to
withdraw the mandatory order which is there since 1987. So, if this Bill is passed, the entire jute industry of not only
West Bengal but also of Bihar as well as Orissa and Andhra Pradesh will be at stake....(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Even the people in his State also will be affected. ...(Interruptions)

SHRI BASU DEB ACHARIA : Yes, Sir. The livelihood of lakhs and lakhs of people will be at stake. This Bill is
against the interest of the people of our country. Hence, this Bill should not be introduced. | appeal to the hon.
Member to withdraw this Bill.

SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): | strongly support the views expressed by Shri
Basu Deb Acharia. | oppose it tooth and nail. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : We all support the views expressed by Shri Basu Deb Acharia and request the
hon. Member to withdraw this Bill in the interest of the working class of this country. ...(Interruptions)
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SHRI C.N. SINGH : | seek leave of the House to withdraw my motion for introduction of the Bill.

The motion was, by leave, withdrawn.



